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Seventeenth Loksabha

=

Title: Regarding failure of Uttar Pradesh Government to maintain law
and order and also crime against women in the State.
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11.08 hrs

At this stage, Shri Gaurav Gogoi, Dr. Kalanidhi Veeraswamy and some
other hon. Members came and stood on the floor near the Table.
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HON. CHAIRPERSON : Dear Members, my request to all of you
would be that when on suspicion there is a crime being committed, the
CBI inquiry has been ordered. Whatever is the truth, it will come out. 1

would request all of you to go back to your seats.
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... (Interruptions)

HON. CHAIRPERSON: I would request all of you to go back to your
seats.

... (Interruptions)
HON. CHAIRPERSON: Let everyone go back to his seat.

11.41 hrs

At this stage, Shri Gaurav Gogoi and some other hon. Members

went back to their seats.

st 3refiv o1 et (F@RHYR): TSH, & firde 7t a1 A« |
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HON. CHAIRPERSON: Suresh Ji, please be seated. My question to
all of you is very simple. On suspicion, something wrong or untoward
has happened. The CBI inquiry has been ordered. There is one view
and there 1s contrary view also which was told by Sadhvi Ji. Now other

than the CBI inquiry, what else is required to be done?

HON. CHAIRPERSON: Dada, please be seated. Suresh Ji, between
the two of you, you decide who wants to speak. Adhir Ji has already
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spoken. Whatever he said in the morning is on record. Hon. Speaker
has already permitted him. A very important Bill is being discussed

right now.

SHRI ADHIR RANJAN CHOWDHURY: Madam, we are also going
to participate in the discussion on this Bill. Please give me just two

minutes. [ am not indulging in any kind of politicking.
HON. CHAIRPERSON: Adhir Ji, this is politicking.
... (Interruptions)

HON. CHAIRPERSON: 1 will request all of you to please be

constructive in your opposition.

Now Durga Prasad Rao Ji was speaking on Consumer Protection

Bill. You allow him to speak.
11.44 hrs (Hon. Speaker in the Chair)

SHRI BALLI DURGA PRASAD RAO : At the outset, I thank you
very much for giving me this opportunity to express my views and

suggestions on the Consumer Protection Bill, 2019.

The Consumer Protection Act, 1986 was enacted to provide better
protection to the consumers and establishment of Consumer Protection

Councils to settle consumer disputes, etc. ...(Interruptions).
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